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() "Development of Srisailam Temple" approved under PRASHAD Scheme in
2017-18 at the cost of ¥47.45 crore. The amount ¥37.96 crore has been

released so far.

(m) "Development of Kakinada Hope Island Konaseema as World Class Coastal
and Eco Tourism Circuit" approved under Swadesh Darshan Scheme in
2014-15 at the cost of ¥67.84 crore. The amount 364.44 crore has been

released so far.

{tv) "Development of Coastal Tourism Circuit in Sri Potti Sriramalu Nellore”
approved under Swadesh Darshan Scheme in 2015-16 at the cost of T59.70

crore. The amount T47.76 crore has been released so far.

(v) "Development of Buddhist Circuit: Shalihundam-Thotlakonda-Bavikonda-
Bojjanakonda-Amravati-Anupu" approved under Swadesh Darshan Scheme
in 2017-18 at the cost of T52.34 crore. The amount 10.47 crore has been

released so far.

{vi) "Construction of Cruise-cum-Coastal Cargo Terminal at Chaneelbirth area in
Outer Harbour of Visakhapatnam Port" approved in 2018-19 under the scheme
'Assistance to Central Agencies for Tourism Infrastructure Development'
at the cost of T38.50 crore. The amount T 19.25 crore has been released so

far.

{(vii) "Sound and Light Show at Puttaparthy, Andhra Pradesh” approved in
2017-18 under the scheme 'Assistance to Central Agencies for Tourism
Infrastructure Development' at the cost of ¥7.09 crore. The amount 33.54

crore has been released so far.
Upgrading dental, Ayurvedic and Homoeopath doctors to Allopathic practitioners

*36. DR. ASHOK BAJTPAIL: Will the Minister of AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) be pleased to

state:

{a) whether Government has any proposal to upgrade Dental, Ayurvedic and
Homoeopath doctors for practicing as Allopathic Practitioners after doing additional

Certificate Medical Course;

{by 1l so, the details thereof; and
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(¢) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (SHRI SHRIPAD YESSO
NAIK): (a) to (c) (i) The Ministry of AYUSH has not initiated any proposal for
upgradation of Dental / Ayurvedic / Homoeopath Doctors for practicing as Allopathic

Practitioner after doing any type of additional course.

(1)  As per the Indian Medicine Central Council Act, 1970 and Homoeopathy
Central Council Act, 1973, the practitioners should practice only their

concerned system of medicine.

(i) Section 15 of Indian Medical Council Act, 1956 prohibits persons other than
a medical practitioner enrolled on a State Medical Register to practice
medicine in any State. Further, as per Indian Medical Council (Professional
Conduct, Etiquette and Ethics) Regulations, 2002 under clause 1.1.3 "No
person other than a doctor having qualification recognized by Medical
Council of India and registered with Medical Council of India / State Medical
Council (s) is allowed to practice Modern System of Medicine or Surgery.
A person obtaining qualification in any other system of Medicine 1s not

allowed to practice Modern system of Medicine in any form."

Development of New Ayurvedic Medicines by

Government Controlled Laboratories

*#37. SHRI SAMBHAI CHHATRAPATT: Will the Minister of AYURVEDA, YOGA
AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) be pleased

to state:

(a) whether Government has initiated adequate measures for research on
development of new Ayurvedic medicines and clinical trials for critical ailments through

Govemment-controlled laboratories;

(b) if so, the details of the diseases for which effective medicines have been

developed 1n the last three years; and

(c) whether clinical trials have confirmed their effectiveness before their

introduction in the market?



